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ExpcndiU1rc on li1dhrn Parrkipotioo in 
· Olympic Gunes 

2131.SfJRl SANAT KUMAR MANDAL: 
Will the .Min ister of SPORTS be pkased 
to state the estimated expenditure 

which is l ikely to incmrrcd and 

that aJreaJy incurretl, both in lndia u 
Rupees and foreign exchange, on 
India's participatLon in the_ fonh-
comiog Los Angeles Olympie Games '/ 

TIIE DEPUTY MINISTER IN 
THE DEI'ARTMENT OF SPORTS 
(SHRJ ASHOK GHLOT) : Govern-
men t will bear pa:,sage cost amount-
ing to ubout Rs. 8 lakhs on the. 
Indian Olympic contingent. Expendi-

ture on boJrding and lodging at 

the r a te of US S 35 per per500 pcl' 
day and iocidcnlal cxgcoscs at the 

rate of US~ 7 per person per day will, 
however,be borne by the 1 ndian Olympic 
Association/National Sports Federa-
tion/others concc1 ncd.  I n ndtli tion, 
Govt. will bear cxpenpiturc on board-
ing/loading and po~kct . money (l!sti-

mated at about US f.i 600) in rc"pect or 
the do~tor accomp .. 111ying the Inc.Jiau 

cootingeul. 

<..:otton C.-op io !'\otlhctn J ndla Affc<:tcd 
by Prs1 

2JJ2. s111u; SANAT KUMAR 
MANDAL : Will the Mini:...ter of 

AGRlCULTURE be pkascd to state: 

(u) whether a cot Lon famine is in 
. the offing as th~ c rop in the n orthern 

region  has b.:eo infcctcJ by an unknowu 
variety of p.-:s l ; 

(b) if so, whether this pl.!st has 
been identified and if so, the stcrs be-
ing ta ken to eradica tc i l  ; 

(c) whether 'it is foJrad that this 
mi~ht result in cotton famine for the 
textile mill~ ; ao<.J 

(d) if so, the action bcin&; taken 
to mcot the situation '? 

Till! MIN1STER OF STATE IN 
lHE MINISTRY OF AGRICULTURE: 
(SHRI YOGENDRA MAKWANA) : 

(u) t o (d) Cotton crop was 

<lamaged by a severe attack: of Boll 
worms durin, kharif 1983 in lhc States 
of Punjab anti Haryana. During the 
current khari f, there has been no report 
of any attack of unknown pests on 
cot tou crop in the nonheTn region. 

There are no indications of any 

im:idcncc of cotton (amine. 

Production of l'ulscl and Oihecds 

21JJ. SllRI ~lOHANLAL PATEL; 
\Viii the Minister of AGRICULTURE 

be pleased Jo state : 

(H) whethe r  . Government have 
given priority to the production. of oil-
seeds a n<l pu lscs ; 

(b) whe her the production of 

pulses and oilseeds remained stagnent 

in some S tates in 1983. 84 despite the 
efforts to im;rease the production 

(..:) if ~o. the main reasons 1hcre. 
for; 

(d) 

Ccn t ral 
the scheme, drawn up by 

Government to i ncreasc the 
production of pulses and oilseeds in 

the country to meet the increasinK 
demand of oilseeds and. pulses; and 

(c) the steps being taken to lmple· 
men l tho~c scheme~ ? 

THE MINISTER OF STATE IN 
THE MlNISJ"RY OF AGRICULTURE 
(SHRI YOGENDRA MAK\~ANA) : 
(aJ Yes, ~ir. 

(b) aad (c) .. rhe offida I State• 
wise esrimattb o f production for 1983· 
14 in respect of pulses and oilseeds have 
not ye~ been finalised. However. pro· 
visional estJmatcs during 1983· 84 show 
that there, is mar9inal de,1-case in th• 
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production of ))ul,es In Bihar and 
Uttar Prade.1h and for oiJs~eds in 

Jammu and Kashmir, Puojltb •nd 
Uctor Pradesh as compared to J982-83 
as detailed below : 

Crop/Slutc 

PULSES 

Bihar 

Uttar Pradesh 

OJLSEEDS 

(Production iu 1..&klf 

tonnes) 

1982-83 1983-84 

8.15 7.30 

25.10 22 SI 

Jammu & Kashmir 0 .56 0,64 

Punjab 1.33 1. :!4 

Uttar Pradesh 16.51 12.46 

However, pulses production in the 

country during 1983-84 has been 
estimated at 126.77 lukh tonnes as 

against 115.63 la~h tonnes durina 1982-
83 while respective oilseeds production 

figures a re J 26. 85 Ja kh tonnes and 105 53 
lakh toani:s. Thus there has been an 
over all increase in the production of 
oilseeds a.nd pulses in the country as a 

whole. 

The minor decline in the States 
mcn1ioned above was genera fly due to 
aberrant wear her condi tion.s in some 
areas. 

{d) 't'hc followina scheme! are 
under implcmcnta tion to increase tho 
production of pulses und oilseeds in the 
~ountr)' : 

Pulses : 
... 

(i) Centrally Spottt()rcd Scheme 
on •Development of Pubes. 

.. 

(ii) Ccntl"al SectoT Scheme on 
Mi~ikil Demon!tn flon Pro-
gramme ; and 

(iii) Central Sector Scheme on 
Breeder's Seed Produc.tion aod 
Tmining. 

Oilseeds : 

Nationa1 Oilseeds Development Project. 

In addition, minikits of oilseeds 
and pulses alonawi th fcrtiJizen are 
c1istributcd under the Centrally Spt>n· 
sored Scheme for assistance to Small 
and Mnrginil Farmers for increasina 
Agricultural Production. 

(e) Administrative sanctions of 
the Schemes have been issued to the 
Sto te Governments for implementatJon 
on the pro1n1mmcs. 

Effort! to I ncrea,c Marine Fish 

Production 

2134. SHRI MO.HANLAL PATEL: 
Will the Minist~r o f AORICUL TURE 
be pleased ro state : 

(n) whether Government haYC 
recently made any effort, .o increase 
the marine fish production in the 
country ; 

(b) if so, the· details thereof and 
the taraet fixed for tho production of 
marine products for the year 1984·15 ; 
and 

(c) the details of the facilities 
made availabJc in the co•\tal States. 
par'ticularly Gujarat in this reprd 1 

THB MlNlSTER OF STATE IN 
THB MINISTRY, OF AOIJCULT-UJUi 
(SHRI YOGENDRA MAKWANA): 
(a) and (b) Some of the important 
srcps-1akcn by the Govc-rnm-cnt to 
lncroa" marine fish production are ; , 

, 
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(i) assistance by the States in 
diversifying fishing activities 

and motorization of indiaenous 
craft through Joans/subsidy ; 

(ii) augmentali("ln of deep sea 

fishing fleet through a judicious 
mixture of indigenous, import-
ed and chartered fi~hing vessels; 

(iii) providina 33% subsidy on the 
cost of indigenously construe. 
ted deep sea fishina vessels ; 

(iv) provididg loans on sofc term 
for purchase of deep se'll fish-
ing bcsscls through the shipp· 
ing Development Fund 
Committee ; 

(v) augmenta lion of F1sherics 
Surveys and assistance for 

construction of fishi11g harbours 
at mnjor and minor ports and 
of the Jandina and berthing 

facilities at smaller fishing 

centres  ; and 

(vi) regulation of fishinai by foreign 
vessels in the Exclusive Econo-

mic Zone. For this purpose, 
'The Maritime Zones of lndia 
(Regulation of Fishing by 
Foreign Vessels) Act 1981' has 

come into force with effect 
from 2nd November, 1981. 

I 

The taraet of marine fish pro· 
duction for 1984-85 is 17.50 
lakh tonnes as revised in the 
National Workshop on 
Fisheries held on 1 S. 6.198'4. 

(c) A total of 116 fishing harbours 

lbd landina centres have been sane .. 
.tioo.ed by the Central Governmcm for 
maritime States aod Union Territories 
so far. Out of these 72 harbours and 
landina tentres have already been 
commissioned The work on others is 
in progress. 

Out of 15 harbours and landing 
centres sanctioned in Gujarat 7 have 
alrcAd)' been commissioned. 

Written Answers 

Prtce Fixed ror Supply of Wheat to Flour 

Mills 

1135. SHRt MOHANLAL PATEL: 
Will the M10ister of FOOD AND 

CIVIL Supplies be pleased to stale : 

(a) the price fixed for supply of 
wheal to the flour mills, for preparing 

atta, ~uji and mida ; 

(b) whl'ther it i s  a fact that this 
price is more than the P.PS price and 
if so , by how muc h  ; 

(c) Whether the flour mi IJs associ • 
a tion has rc:quc:sted Government to 

suppiy wheat to flour mills nt the same 
rate as that of PDS and fllso permit the 
flour miJls to purchase wheat from the 

open market ? and 

(d) if so. the steps bein& io this 
respect to save the flour mills in the 

country 1 

'THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS 
AND IN THE MINISTRY OF FOOD 

AND CIVIL SUPPLIES (DR. M.S. 
SANJEEVI RAO) : (a) The roller 
flour mills in the country are supplied 
wheat at a uniform issue price of Rs. 
208 per quantaJ. 

(b) Yes, Sir. The whrat for 
public Aistribution system is being 
issued at the uni form issue prke of 
Rs. 172 per quintal. 

(c) Yes, Sir. 

(d) As per tbt present pol ky, 1he 
roller flour mills in the country are 
not allowed to purchase wheat from 
the open market and they have to 
obtain wheat only from Food Corpora· 
tion of India, The issue price of wheat 
to tnc roller flou.r m.ills is less than the 
economic cost of this wheat to the 

Gov~rnm~ot. 
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Fall in Output or l\f arine Fish 

2136. SARI N . DENNIS : WiJI 
the .Minister o f AGRICULTURE  be 
pleased to slat\.': ~ 

(a)  whethe r a ny fall in out put of 
marine fis h has been noticed in certain 
S tates ; 

(b) i ( so, the names of sucb 
inarine States in which a marked 
decline in f he fish landinas wns noticed; 
and 

N ames of the States 

1. Andhra Pradesh 

2. Gujarat 

3. Karnntaka 

4. Kera la 

5. Maharashtra 

6. Orissa 

7. Tamil Na d u 

8. West Bengal 

9. U . Ts/Chartered Vesse Is 

• 

Tota l 

Some of the steps taken by the 
Government t<> increase m arine fish 
productio n are : 

(i) augmentation of deep  sea 
fishing Deet throuah a judfoious 
mixture of indigenous import-, 
ed and chartered fisbioa 
.vesseJs ; 

(ii) providing 33% subsidy on the 

cost of indigenously construc-
ted <Jeep sea fishinJ vessels i , 

(c) the extent of fall a11d the slcps 
taken by Central Governrnent th.rouah 
its Centrally sponsored scheme in this 
regard ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI YOGEN.DRA MAKWANA): 
(a)  t o (c) State-wise figures of 

production o f m arine fish as compiled 

on the basis of the informat ion received 
from Stales arc : 

1982 1983 

l .18 1.40 

1.90 1.83 

1.16 l.11 

3.2S 3.85 

2.81 J ,33 

0.41 0.31 

2.72 2.44 

0.31 0.2J 

0.70 0.82 

------------
14.44 15.32 

(iii) providint loans on soft term 
for purchase of tleep sea fishing 
vessels through the Sbippina 
D evelop-ment Pund Committee; 

... 
(iv} augmenta tion of Fisherjes 

Surveys and assistance for 
construction of fishing har-
bours at major and minor 
ports and of the landina and 

berthins facHities nt smaller 
fisbiPB ce11 trcs i 

... 
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training of fis:hery operatives 
for crcatin1 a cadre of trained 
manpower for manoioa the 
deep sea fishjne vessels : 

(vi) rebate on Central excise duty 
on HSO oil for fishiDg trawler~ 

of 13.7 metre ond above ; and 

(vii) development of Brackish water 
fish farms and hatcheries for 
fish and prawn culture. 

Di8continua(ion of Central Assish1nce 

for coconut Pakaee Pro2raaunt 

2137. SHRl A. NEELALOHI-
THADASAN NADAR: 

SHRI G.M. BANATWALLA: 

WHI the Minister of AORICUL· 
TURE be pleased to state : 

Item 

(i) Package Pro2ramme on coconut 

(ii) Production and distribution of .,. 
T  X  D hybrid coconut secdlmgs 

(.iii) EstabHihment of hybrid seed 

gardens for D  X  T hybrids 

(iv) Elite seed farm for T  X  T 

hybrids in Karnataka 

(v) . Rejuvenation of diseased and 

unproductive coconut holdings 

in Kenda 

Total 

(n) .. 
Central 

the reason for di contiouin& 

assistance for Packo&e Pro· 

for Co;;onut fron1 1983-84 ; gramme 

and 

(b) whether Government propose 

to sanction assistance for the scheme 

with effect from 1983-84 onwnrds ; if 

so, the detnils thereof ? 

THf: MINISTER OF STATE IN 

THE M lNlSTR Y OF AGRICULTURE 

(SHRI YOGENDRA MAKWANA) : 

(a). and (b) Centrnlly Sponsored 

Scheme for P.ackaac Proarammc on 

· Coconut was continued io 1983-84 and 

sanctions have nlso been issu~d for its 

continuation in 1984-85. The detail~ 

of the sanctions nre given below : 

(Rs. in lakh) 

1983-84 J 984-85 

J J. 106 31.329 

9.623 9.027 

16,087 15.261 

2.400 2.220 

22.972 32.981; 

--------------
64.188 90.823 




